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BE SUPPLY OF INFERIOR QUALI-
TY RICE IN DELHI RATION SHOPS

SHRI KANWAR LAL GUPTA 
(Delhi Sadar) Sir, I want to make a 
submission. Yesterday I put a ques 
tion to the hon Minister of Food 
regarding the supply of bad quality 
of nee in Delhi In his reply, the 
hon Minister said that he had receiv-
ed the complaints But nothing nus 
been done so far Yesterday I check 
ed in most of the ration shops and I 
have found that the same quality of 
rice is being supplied throughout 
Delhi It is a very serious matter 
At least five million people are ad 
versely affected This quality of rice 
has been supplied for the last five or 
six months and not for the last two 
months Therefore I would request 
through you the hon Minister of 
Parliamentary Affairs to convev our 
feelings to the concerned Minister 
Otherwise there may be a serious 
trouble The people will fall sick 
There was already a meeting in this 
connection held by the Delhi Women 
They wanted to gherao the Minister 
concerned This kind of thing should 
not be allowed m the Capital I would 
therefore request through you Sir 
the Minister of Parliamentary Affairs 
to convey our feeling to the Minister 
concerned

THE MINISTER OF PARLIAMEN 
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA) I will 
convey this to the Minister concerned
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C o m m issio n  R e p o rt 
SH R 1 B H A G A T  R A M  (P h illa u r ):  

W ith yo u r perm ission, I  am  raisin g 
th is m atter o f u rgen t p u b lic  im p o r
tance un der ru le  3 7 7 : the statem ent of 
S h ri R aj N arain  hon. H ealth  M in ister 
in th e  L o k  Sa b h a on 2 nd M arch  1 9 7 8  
that th e rep ort o f the A lv a  C om m is
sion has com e as a “ shocking reve la
tion” on th e  treatm en t m eted  out to 
Shri J a yap rak ash  N arain  d uring h is de
tention in  th e  P G I  an d  th e  n ew s item  
in  th e  In dian  E xp ress, M arch  4 , 1 9 7 8  
*PGI doctors indicated ’ is causing 
g ra ve  doubts am ong th e  people o f th e 
coun try ab out th e  P G I, C handigarh . 
T he en tire  nation w a s lookin g fo rw a rd  
to  see th e  r e a l contents o f  th e  rep ort 
w h*ch th e  hon. M in ister prom ised  to  
Place on th e  T a b le  o f th e  House. B u t 
th e subsequent decision o f th e  M in is
ter not to  d isclose th e  so-eaUed Hn- 
terim rep ort’ to  spread  d issatisfaction  
and suspicious am ongst th e people. 
N ow a n ew s rep ort fro m  th e  T ribune,

Chandigarh dated l3-3rlfl78 under the 
heading of ‘Myst&y O iJF s  Cigoxin 
Toxicity ,jnot solved’ has disclosed 
really th« shocking revelations which 
must he probed through a judicial en-
quiry to clear the doubtg and Suspicion. 
The demand for a judicial enquiry as 
put forth by PGI doctors has a gene-
ral support from all walks of life and 
must be conceded to so that justice 
prevails and the public is made aware 
of the facts. Only in judicial enquiry 
the realities can be hrought to book 
where everybody shall have the right 
to say and the right to defence. In 
view of the above, I would like to 
request the hon. Minister to make a 
categorical statement about the leak-
age of report to the Press before it is 
presented to the Parliament and I 
also strongly demand a judicial en-
quiry into the whole incident.

Oil) S ituation in  A ligarh Mu slim  
U niversity

«ft T O T O T  (WTTmRft) :
warcr 377 %
^  iNfrrt *jf?$Pr if
wTw rft tflr f tw u w if t  fwffr % 
3RTO iw s ro r ra r  VRrrerToi 
tft sftT w v m  «FT W R  sfhFTT ^ T T

I f 1

* t  * t  *TRff tf f t i w  V T  fiTCT I —  
?rt n ra *n rft i f t r  ssrcT flrsrnsnT- 

nfV 1 k r ^  % ^  I
ftr ^  % ^ft ift fararff |
t  n r r m f t  |  1 ^  %

franff, «5fr sthpwtt ^  fip

^  f ,  % aw *rfcr 
't o r  w  if  ?ft
*n| w w  f*p <TT^nrft irsfhiv 

fwfrr % ^nhc ?pp 
m  ^8r 1 w  % W5RT % 
fiwrfWf % ?nra*T swrm? ^niwr

^  fn ft % ^  |  1
t o s t  f t  |  fv


